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(c¢) whether Government will consider sanctioning special economic package to the
State Governments for plantation of 'Thuner' trees in a large number in the Himalayan

regions of the country; and
(dy if not, the reasons therefor ?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH
VARDHAN): (a) and (b) As per information received from Herbal Research
Development Institute (HRDI), Gopeshwar, Uttarakhand and Central Council for
Research mn Ayurvedic Sciences (CCRAS), New Delhi, Taxus wallichiana (Thuner)
1s found i district Chamoli, Bageshwar, Pithoragarh, Almora, Uttarakashi, Tehr,
Rudraprayvag, Nainital, Pauri and Dehradun of Uttarakhand from 2000-4000 m altitude.

Bark of Thuner is commonly used as plaster on fractured bones and its paste
applied externally for headache. Leaves and bark are in great demand for obtaining
“Taxol” an anti-cancerous alkaloid. It 1s also used in treatment of skin disorders,

tumors, worm infestations etc.

(¢) and (d) Projects received from States of Uttarakhand, Himachal Pradesh,
Nagaland and Sikkim have been supported by National Medicinal Plants Board
(NMPB) for plantation, resource augmentation, conservation and development of Taxcus
baccata ssp. wallichiana (Thuner) along with other medicinal plants species. There is

no proposal for sanctioning a special economic package for Thuner
Achievements made by family planning centres

12889. SHRI RAMDAS ATHAWALE: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the funds allocated for the opening of new family planning centres during the
current Five Year Plan in the country especially in the rural areas as on date, State-

wise and year-wise;

(by whether the targets fixed in this regard during the last three years have been

achieved,
(c) 1if so, the details thereof, State-wise; and

(d)y the details of financial allocations, targets fixed and the achievements made

in regard to family planning during the period, State-wise?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH
VARDHAN): (a) No funds are allocated under National Health Mission (NHM) for

TOriginal notice of the question was received in Hindi.
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new family planning centres. However, under NHM, funds are provided to States/
UTs to set up/strengthen Sub Health Centres, Primary Health Centres and Community
Health Centres based on the Programme Implementation Plans (PIPs) received from

the States/UTs. These facilities inter-alia provide family planning services.
(b) to (d) In view of (a) above, the question does not arise.
Sale of tobacco products in violation of laws

T2890. SHRI RAM NARAIN DUDI: Will the Minister of HEATTH AND FAMILY
WELFARE be pleased to state:

(a) the number of States in which there is a ban on Gutkha mixed with
Zarda,Tobacco (Khaini), Pan Masala and related products at present and the details
thereof’

(by whether it 1s a fact that inspite of ban on these products by State Governments,
these products are being sold, unabatedly; and

(c¢) the steps Government proposes to take in this regard?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH
VARDHAN): (a) Gutkha, Paan Masala (containing nicotine and tobacco) and similar
other food products containing nicotine and tobacco have been banned across the
country vide Food Safety and Standards (Prohibition and Restrictions on Sales)
Regulations, 2011 dated 1st August 2011, issued under the Food Safety and Standards
Act, 2006. The said Regulation 2.3.4 lays down as under:

“Product not to contain any substance which may be injurious to health: Tobacco

and nicotine shall not be used as ingredients in any food products”.

So far, 34 States/Union Territories have issued orders for implementation of the
Food Safety Regulations banning manufacture, sale and storage of Gutkha and Pan
Masala containing tobacco or nicotine (Madhya Pradesh, Kerala, Bihar, Himachal
Pradesh, Rajasthan, Maharashtra, Mizoram, Chandigarh, Chhattisgarh, Jharkhand,
Haryana, Punjab, Delhi, Gujarat, Uttar Pradesh, Nagaland, Andaman and Nicobar,
Daman and Diu, Dadra and Nagar Haveli, Uttarakhand, Odisha, Andhra Pradesh,
Goa, Sikkim, Manipur, Arunachal Pradesh, Jammu and Kashmir, Assam, West Bengal,
Tripura, Tamil Nadu, Kamataka, Puducherry and Meghalaya).

The Government of Maharashtra has also banned Pan Masala containing
Magnesium Carbonate, since such Pan Masala contravenes the food regulations i1ssued
by FSSAL
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